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EALED ER MRS A FT &R || IR At aFfad | G F7 s I FT AR

" (T THTL) (FRT)

1 2 3 4 5 6

AT T T LTS
UEEIKIGATER]
1 170 BELl FiT 0.0034 (3F47) 0.0034
2 172 fasft FfY 0.1029 (FF47) 0.1029
3 174 BELl FT 0.0748 (3#47) 0.0748
4 176 BELl FT 0.0062 (3#47) 0.0062
5 177 EEi FeT 0.0173 (F7T) 0.0173
6 178 BELl FT 0.0106 (3F47) 0.0106
7 370 IGELl FT 0.0075 (F%47 ) 0.0075
8 371 BELl FT 0.0254 (3F47) 0.0254
9 39 BELl FT 0.0094 (F47 ) 0.0094
10 40 GECARA} PIGEEIRE} 0.0144 (Z#7) 0.0144
11 41 BEl FfT 0.0047 (3#47) 0.0047
12 491 IGELl FeT 0.0518 (F%a7 ) 0.0518
13 493 IGEl FuT 0.0238 (F#a7) 0.0238
14 495 EEil FT 0.0051 (23T ) 0.0051
15 497 fasft Tt 0.01 (FFA7) 0.01
16 507 REl FiT 0.0487 (3F47) 0.0487
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17 508 Feft 0.0137 (Z%47 ) 0.0137
18 624 Feft 0.01 (F%a¥) 0.01
19 65 FT 0.0161 (3% ) 0.0161
20 69 Feft 0.003 (F&a¥ ) 0.003
21 71 Feft 0.0207 (FFaT ) 0.0207
ATTE T AT Tes

22 248 Feft 0.091 (F%a¥) 0.091
23 249 FT 0.0537 (3%a%) 0.0537
24 250 Feft 0.006 (F%a¥ ) 0.006
25 267 Feft 0.0058 (FFa7 ) 0.0058
26 295 Pai FT 0.0454 (Z#47 ) 0.0454
27 301 Pai Feft 0.0142 (FFaT ) 0.0142
28 312 FT 0.001 (F%a7) 0.001
29 316 Feft 0.0047 (ZFaT ) 0.0047
30 320 Feft 0.0184 (FFaT ) 0.0184
31 363 Feft 0.0735 (2547 ) 0.0735
32 552 Feft 0.0047 (FFaT ) 0.0047
33 554 Feft 0.0048 (247 ) 0.0048
34 555 Pai Feft 0.0068 (FFa7 ) 0.0068
35 557 Feft 0.0057 (ZFa% ) 0.0057
36 558 Feft 0.0019 (Z%a7 ) 0.0019
37 616 Feft 0.0234 (FFaT ) 0.0234
38 617 FT 0.0771 (F7T) 0.0771
39 618 Feft 0.0651 (247 ) 0.0651
40 619 Feft 0.007 (ZF=a¥) 0.007
41 620 FeT 0.0034 (F#47 ) 0.0034
T T ATH; TS

42 114 FeT 0.0098 (%7 ) 0.0098
43 118 FT 0.007 (3%a7) 0.007
44 129 Feft 0.0215 (FFaT ) 0.0215
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45 130 EEL Feft 0.001 (ZF=a¥) 0.001
T T ATH: GTEa<

46 177 EEL Feft 0.0099 (Z&47 ) 0.0099
47 178 IBELl Feft 0.0152 (F%F7 ) 0.0152
48 179 BELI Feft 0.0089 (ZFIY ) 0.0089
49 180 EEil FT 0.0072 (ZF7T) 0.0072
50 225 BEL Feft 0.0132 (Z%F47 ) 0.0132
AT T ATH: 9Tia

51 2 Pai BELI Feft 0.001 (FAX) 0.001
52 45/1 REL Feft 0.0344 (TFaT ) 0.0344
T T AT D Ga

53 10/8 REL Feft 0.001 (F%a¥) 0.001
54 23/1 EEL Feft 0.0096 (ZFa7 ) 0.0096
55 23/12 REL Feft 0.0015 (FFaT ) 0.0015
56 33/1 Pai REL Feft 0.013 (F%a¥) 0.013
57 33/6 EEL Feft 0.0002 (ZFa7 ) 0.0002
58 38 BEL Feft 0.0105 (FFaT ) 0.0105
59 39 IGELl FT 0.0126 (37 ) 0.0126
60 40/1 BEL Feft 0.0048 (ZFa7 ) 0.0048
61 41 BEL Feft 0.0095 (FFaT ) 0.0095
62 42 BELI Feft 0.0609 (ZFa7 ) 0.0609
63 43/7 BEL Feft 0.002 (F%a¥) 0.002
WUEEIKILHISUIC]

64 184 IGEl FT 0.0108 (F#a7) 0.0108
65 185/1 IGEl FT 0.0181 (3% ) 0.0181
66 185/2 BEL Feft 0.0591 (ZFa7 ) 0.0591
67 187/2/1 IGEl FuT 0.0541 (37 ) 0.0541
68 187/3 Pai BEL Feft 0.073 (FaX) 0.073
69 189 IREL Feft 0.0018 (Z&47 ) 0.0018
70 190/1 BEL Feft 0.0043 (FFaT ) 0.0043
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71 51/2 Pai FT 0.0051 (%47 ) 0.0051
72 58 Pai Feft 0.0077 (247 ) 0.0077
73 59 Feft 0.001 (ZFa¥) 0.001
T 7 AT 52

74 343 Feft 0.001 (FAX) 0.001
75 442 Feft 0.001 (ZF=a¥) 0.001
76 443 Feft 0.0067 (247 ) 0.0067
77 461 Feft 0.0006 (ZFa7 ) 0.0006
78 475 Feft 0.0356 (ZF4T ) 0.0356
79 481 Feft 0.0069 (ZFIT ) 0.0069
80 482 Feft 0.0095 (ZFa7 ) 0.0095
81 483 Feft 0.0215 (ZF4T ) 0.0215
82 484 Feft 0.0614 (247 ) 0.0614
83 485 Feft 0.001 (FAX) 0.001
84 486 Feft 0.1413 (BF47 ) 0.1413
85 488 Feft 0.0285 (ZF47 ) 0.0285
86 624 Feft 0.0594 (ZF4T ) 0.0594
T T ATH: Hgd

87 234 Feft 0.0061 (ZFIT ) 0.0061
88 235 Feft 0.0037 (247 ) 0.0037
89 237 Feft 0.0189 (Z&47 ) 0.0189
90 238 Feft 0.0575 (24T ) 0.0575
91 297 Pai Feft 0.0431 (2547 ) 0.0431
92 298 Feft 0.005 (Fa¥) 0.005
93 300 Feft 0.0079 (Z%47 ) 0.0079
94 302 Feft 0.0016 (ZF4T ) 0.0016
95 305 Feft 0.0513 (2%47 ) 0.0513
96 306 Feft 0.0087 (2547 ) 0.0087
97 307 Feft 0.0018 (Z&47 ) 0.0018
08 308 Feft 0.0109 (FFaT ) 0.0109
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99 309 IGELl FT 0.0454 (37 ) 0.0454
T T AH: SRS

100 385 EEL Feft 0.001 (ZFa¥) 0.001
T T ATH: TSN

101 1323 BELI Feft 0.0369 (ZF47 ) 0.0369
102 496 EEL Feft 0.0052 (Z%47 ) 0.0052
103 497 BEL Feft 0.0021 (ZFIT ) 0.0021
104 498 EEL Feft 0.0007 (Z%47 ) 0.0007
105 505 BELI Feft 0.0128 (Z%F47 ) 0.0128
106 506 BELI Feft 0.0178 (%47 ) 0.0178
107 507 IGELl FT 0.0057 (%47 ) 0.0057
108 508 BELI Feft 0.04 (FFAX) 0.04
109 687 IGELl FT 0.0223 (F#a7 ) 0.0223
110 690 BELI Feft 0.0103 (Z%F47 ) 0.0103
111 691 BELI Feft 0.0128 (ZF47 ) 0.0128
112 692 IGELl FT 0.0294 (Z#7 ) 0.0294
113 694 BEL Feft 0.0122 (FFaT) 0.0122
114 695 BELI Feft 0.0037 (Z%47 ) 0.0037
115 733 BEL Feft 0.0118 (FFaT ) 0.0118
116 735 BEL Feft 0.0232 (FFaT ) 0.0232
117 749 BEL Feft 0.0324 (FFaT) 0.0324
118 750 BEL Feft 0.0078 (FFaT ) 0.0078
119 759 IGEl FT 0.027 (F%47) 0.027
120 769 IREL Feft 0.0589 (Z&4¥ ) 0.0589
121 770 IGELl FT 0.0526 (%7 ) 0.0526
122 771 [BEL Feft 0.0106 (ZF47 ) 0.0106
123 772 IGELl FuT 0.0266 (27 ) 0.0266
124 8 IGELl FeT 0.034 (F#7) 0.034
T T AT ATAATST

125 180 BEL Feft 0.0024 (FFaT ) 0.0024
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126 181 FT 0.0269 (%7 ) 0.0269
127 184/1 Feft 0.0016 (FFaT ) 0.0016
128 184/2 Feft 0.1426 (FFAT) 0.1426
129 189 Feft 0.0363 (ZF47 ) 0.0363
130 190 Feft 0.0522 (ZFa7 ) 0.0522
131 194/1 FT 0.0139 (37 ) 0.0139
132 195 Feft 0.0203 (ZF47 ) 0.0203
133 196 FT 0.0215 (F#% ) 0.0215
134 197 Feft 0.0008 (ZF47 ) 0.0008
135 198 Feft 0.0178 (%47 ) 0.0178
136 199 Feft 0.0076 (247 ) 0.0076
T T ATH: G TRl

137 385 EEaL] 0.0906 (ZFa7 ) 0.0906
138 386 EEaL] 0.091 (FAX) 0.091
139 387 EEaL] 0.0265 (ZF4T ) 0.0265
140 393 Feft 0.0324 (2547 ) 0.0324
141 394 Feft 0.0025 (ZFI7 ) 0.0025
142 64/1 FT 0.005 (F%a7 ) 0.005
143 64/2 Feft 0.001 (F%a¥) 0.001
T &7 ATH: AT

144 10 FT 0.0057 (3%47 ) 0.0057
145 147 T 0.001 (F%a¥) 0.001
146 158 Feft 0.0034 (247 ) 0.0034
147 160 Feft 0.01 (FaX) 0.01
148 164 Feft 0.0311 (Z&47 ) 0.0311
149 166 Feft 0.0486 (ZF4T ) 0.0486
150 167 Feft 0.0302 (Z%47 ) 0.0302
151 168 FeT 0.0071 (ZF7T) 0.0071
152 169 Feft 0.005 (Fa¥) 0.005
153 205 Feft 0.013 (Fa¥) 0.013
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154 208 BEil ot 0.009 (2F7) 0.009
155 209 BEil it 0.0125 (FFaX) 0.0125
156 21 EEL Feft 0.0128 (FFe7¥) 0.0128
157 210 BEil it 0.0105 (FFa¥) 0.0105
158 214 BEil it 0.0019 (FFaX) 0.0019
159 216 BREil FT 0.004 (2F7) 0.004
160 24 BEil it 0.0126 (FF7T) 0.0126
161 80/1 Pai BREil T 0.001 (B%7) 0.001
162 82 BE(l el 0.001 (Z%a7) 0.001
163 83 BE(l el 0.0176 (FF7X) 0.0176
164 84 EEL Feft 0.0144 (Z%a7 ) 0.0144
165 85 BE(l T 0.0219 (FFaX) 0.0219
166 89 BREil ot 0.0089 (FF7¥) 0.0089
167 90 BE(l el 0.0101 (FF7X) 0.0101
168 93 BE(l el 0.0057 (FFaT) 0.0057
169 95 EEi FT 0.0022 (ZF7T ) 0.0022
170 96 IEEL Feft 0.0165 (247 ) 0.0165

Total 3.5275

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 27th February, 2026

[®T. 9. RO/NH-12014/56/2024-MAH/ZONE-IV/3A]

g srfiET, Agers

S.0. 1049(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Building
(widening/Two lane with paved shoulder/four laning, etc) maintenance, management and operation of National
Highway No. 61 in the stretch of land from Km 37/850 to Km 57/900 in the district of Thane in the state of Maharashtra

Any person interested in the said land may, within twenty-one days from the date of publication of this

notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)

of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisonal Officer Kalyan, in

writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
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heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling National Highway No. 61 within the
stretch of the land from Km 37/850 to Km 57/900 in the district of Thane in the state of Maharashtra.

[State: MAHARASHTRA

||District: THANE

SI. No. Survey/Plot Type of Land ||Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L 1| 2 L3 | 4 | 5 | 6 |
[Taluk: Murbad |
[Village: Shivale |
|1 ||17O ||Private ||Agriculture || 0.0034 (Hectare )|| 0.0034|
2 [[172 ||Private |[Agriculture || 0.1029 (Hectare )|| 0.1029)
13 |[174 ||Private [Agriculture || 0.0748 (Hectare )|| 0.0748|
|4 ||176 ||Private ||Agriculture || 0.0062 (Hectare )|| 0.0062|
5 |[177 ||Private |[Agriculture || 0.0173 (Hectare )|| 0.0173]
l6 |[178 ||Private [Agriculture || 0.0106 (Hectare )|| 0.0106|
|7 ||37O ||Private ||Agriculture || 0.0075 (Hectare )|| 0.0075|
B 371 ||Private |[Agriculture || 0.0254 (Hectare )|| 0.0254]
l9 139 ||Private |[Agriculture || 0.0094 (Hectare )| 0.0094|
|10 ||4O ||Government ||Grampanchayat || 0.0144 (Hectare )” 0.0144|
11 [l41 ||Private |[Agriculture || 0.0047 (Hectare )|| 0.0047]
12 |l491 ||Private |[Agriculture || 0.0518 (Hectare )| 0.0518]
13 |l493 ||Private |[Agriculture || 0.0238 (Hectare )|| 0.0238|
14 |l495 ||Private |[Agriculture || 0.0051 (Hectare )|| 0.0051|
| 15 ||497 ||Private ||Agriculture || 0.01 (Hectare )” 0.01 |
16 |[507 ||Private |[Agriculture || 0.0487 (Hectare )|| 0.0487]
[17 |08 ||Private |[Agriculture || 0.0137 (Hectare )|| 0.0137]
| 18 ||624 ||Private ||Agriculture || 0.01 (Hectare )” 0.01 |
19 |l65 ||Private |[Agriculture || 0.0161 (Hectare )|| 0.0161]
|20 ”69 ||Private ||Agriculture || 0.003 (Hectare )” 0.003|
21 |71 ||Private |[Agriculture || 0.0207 (Hectare )| 0.0207
|Village: Nadhai |
22 248 ||Private |Agriculture || 0.091 (Hectare )| 0.091]
123 249 ||Private |Agriculture || 0.0537 (Hectare )|| 0.0537]
|24 ||250 ||Private ||Agriculture || 0.006 (Hectare )” 0.006|
25 267 ||Private |Agriculture || 0.0058 (Hectare )|| 0.0058|
126 295 Pai ||Private |Agriculture || 0.0454 (Hectare )|| 0.0454]
[27 301 Pai ||Private |[Agriculture || 0.0142 (Hectare )|| 0.0142]
128 312 ||Private |Agriculture || 0.001 (Hectare )| 0.001]
129 316 ||Private Agriculture || 0.0047 (Hectare )|| 0.0047]
30 |[320 ||Private |[Agriculture || 0.0184 (Hectare )|| 0.0184]
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131 363 ||Private [Agriculture || 0.0735 (Hectare )| 0.0735]
|32 ||552 ||Private ||Agriculture || 0.0047 (Hectare )|| 0.0047|
133 |[554 ||Private |[Agriculture || 0.0048 (Hectare )|| 0.0048|
134 |l555 Pai ||Private [Agriculture || 0.0068 (Hectare )|| 0.0068|
|35 ||557 ||Private ||Agriculture || 0.0057 (Hectare )|| 0.0057|
136 |I558 ||Private |[Agriculture || 0.0019 (Hectare )|| 0.0019|
137 ll616 ||Private [Agriculture || 0.0234 (Hectare )|| 0.0234]
|38 ||617 ||Private ||Agriculture || 0.0771 (Hectare )|| 0.0771|
139 |l18 ||Private |[Agriculture || 0.0651 (Hectare )|| 0.0651]
|4O “619 ||Private ||Agriculture ” 0.007 (Hectare )” 0.007|
l41 l|620 ||Private |[Agriculture || 0.0034 (Hectare )| 0.0034|
|Village: Sajai |
42 114 ||Private |[Agriculture || 0.0098 (Hectare )| 0.0098]
|43 ||1 18 ||Private ||Agriculture || 0.007 (Hectare )|| 0.007|
|44 |[129 ||Private |[Agriculture || 0.0215 (Hectare )|| 0.0215]
l45 130 ||Private |[Agriculture || 0.001 (Hectare )| 0.001]
|Village: Khateghar |
l46 |[177 ||Private |[Agriculture || 0.0099 (Hectare )|| 0.0099|
47 178 ||Private |[Agriculture || 0.0152 (Hectare )| 0.0152]
|48 ||179 ||Private ||Agriculture || 0.0089 (Hectare )|| 0.0089|
49 |[180 ||Private |[Agriculture || 0.0072 (Hectare )|| 0.0072]
50 225 ||Private |[Agriculture || 0.0132 (Hectare )| 0.0132]
|Village: Saralgaon |
|51 ”2 Pai ||Private ||Agriculture || 0.001 (Hectare )” 0.001|
52 ll45/1 ||Private |[Agriculture || 0.0344 (Hectare )| 0.0344|
[Village: Ambele Khurd |
53 |[10/8 ||Private |[Agriculture || 0.001 (Hectare )| 0.001|
|54 1231 ||Private |[Agriculture || 0.0096 (Hectare )| 0.0096)|
55 |[23/12 ||Private |[Agriculture || 0.0015 (Hectare )|| 0.0015]
56 |[33/1 Pai ||Private |[Agriculture || 0.013 (Hectare )| 0.013]
57 33/6 ||Private |[Agriculture || 0.0002 (Hectare )| 0.0002]
|58 [ER ||Private |[Agriculture || 0.0105 (Hectare )|| 0.0105]
59 |39 ||Private |[Agriculture || 0.0126 (Hectare )|| 0.0126]
l60 ll40/1 ||Private |[Agriculture || 0.0048 (Hectare )| 0.0048]
l61 [l41 ||Private |[Agriculture || 0.0095 (Hectare )|| 0.0095]
l62 |l42 ||Private |Agriculture || 0.0609 (Hectare )|| 0.0609|
63 ||43/7 ||Private ||Agriculture || 0.002 (Hectare )| 0.002]
|Village: Sajgaon |
l64 ||184 ||Private |Agriculture || 0.0108 (Hectare )|| 0.0108|
l65 ||185/1 ||Private |[Agriculture || 0.0181 (Hectare )|| 0.0181]
l66 |[185/2 ||Private |[Agriculture || 0.0591 (Hectare )|| 0.0591]
l67 [187/2/1 ||Private |Agriculture || 0.0541 (Hectare )|| 0.0541|
l68 |[187/3 Pai ||Private |[Agriculture || 0.073 (Hectare )| 0.073]
69 |[189 ||Private |[Agriculture || 0.0018 (Hectare )|| 0.0018|
170 |[190/1 ||Private |Agriculture || 0.0043 (Hectare )|| 0.0043]
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71 ||51/2 Pai ||Private [Agriculture || 0.0051 (Hectare )| 0.0051]
|72 ||58 Pai ||Private ||Agriculture || 0.0077 (Hectare )|| 0.0077|
173 |59 ||Private |[Agriculture || 0.001 (Hectare )| 0.001]
|Village: Inde |
|74 ||343 ||Private ||Agriculture || 0.001 (Hectare )|| 0.001|
75 |l442 ||Private |[Agriculture || 0.001 (Hectare )| 0.001]
|76 “443 ||Private ||Agriculture ” 0.0067 (Hectare )” 0.0067|
|77 ||461 ||Private ||Agriculture || 0.0006 (Hectare )|| 0.0006|
78 |l475 ||Private |[Agriculture || 0.0356 (Hectare )|| 0.0356|
179 |l481 ||Private [Agriculture || 0.0069 (Hectare )|| 0.0069)|
|8O ||482 ||Private ||Agriculture || 0.0095 (Hectare )|| 0.0095|
81 |l483 ||Private |[Agriculture || 0.0215 (Hectare )|| 0.0215]
82 |l484 ||Private |[Agriculture || 0.0614 (Hectare )| 0.0614|
83 |l485 ||Private |[Agriculture || 0.001 (Hectare )| 0.001|
(84 |l486 ||Private |[Agriculture || 0.1413 (Hectare )|| 0.1413]
185 ||488 ||Private |[Agriculture || 0.0285 (Hectare )| 0.0283]
86 |l624 ||Private |[Agriculture || 0.0594 (Hectare )|| 0.0594]
|Village: Mohape |
87 234 ||Private |[Agriculture || 0.0061 (Hectare )| 0.0061]
88 |[235 ||Private |[Agriculture || 0.0037 (Hectare )|| 0.0037]
89 237 ||Private |[Agriculture || 0.0189 (Hectare )|| 0.0189)
90 1238 ||Private |[Agriculture || 0.0575 (Hectare )| 0.0575]
91 |[297 Pai ||Private |[Agriculture || 0.0431 (Hectare )|| 0.0431]
92 |l298 ||Private |[Agriculture || 0.005 (Hectare )| 0.005|
93 11300 ||Private |[Agriculture || 0.0079 (Hectare )| 0.0079)
|94 |[302 ||Private |[Agriculture || 0.0016 (Hectare )|| 0.0016]
95 |[305 ||Private |[Agriculture || 0.0513 (Hectare )|| 0.0513]
96 1306 ||Private |[Agriculture || 0.0087 (Hectare )| 0.0087
97 307 ||Private |[Agriculture || 0.0018 (Hectare )|| 0.0018|
|98 308 ||Private |[Agriculture || 0.0109 (Hectare )|| 0.0109)
99 11309 ||Private |[Agriculture || 0.0454 (Hectare )| 0.0454|
|Village: Dangurale |
[100 |[385 ||Private |[Agriculture || 0.001 (Hectare )| 0.001|
|Village: Balegaon |
101 (1323 ||Private |[Agriculture || 0.0369 (Hectare )|| 0.0369)
[102 |l496 ||Private |Agriculture || 0.0052 (Hectare )|| 0.0052|
1103 |l497 ||Private Agriculture || 0.0021 (Hectare )|| 0.0021]
|104 ||498 ||Private ||Agriculture || 0.0007 (Hectare )” 0.0007|
105 ||505 ||Private |Agriculture || 0.0128 (Hectare )|| 0.0128|
106 ||506 ||Private Agriculture || 0.0178 (Hectare )|| 0.0178|
[107 |[507 ||Private |[Agriculture || 0.0057 (Hectare )|| 0.0057|
[108 ||508 ||Private |Agriculture || 0.04 (Hectare )| 0.04|
[109 ||687 ||Private |[Agriculture || 0.0223 (Hectare )| 0.0223]
[110 |l690 ||Private |[Agriculture || 0.0103 (Hectare )|| 0.0103]
[111 |l691 ||Private |[Agriculture || 0.0128 (Hectare )|| 0.0128]
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[112 692 ||Private |[Agriculture || 0.0294 (Hectare )| 0.0294|
|1 13 ||694 ||Private ||Agriculture || 0.0122 (Hectare )” 0.0122|
114 |l695 ||Private |[Agriculture || 0.0037 (Hectare )|| 0.0037|
115 |[733 ||Private [Agriculture || 0.0118 (Hectare )|| 0.0118|
|1 16 ||735 ||Private ||Agriculture || 0.0232 (Hectare )|| 0.0232|
[117 |[749 ||Private |[Agriculture || 0.0324 (Hectare )|| 0.0324]
118 750 ||Private [Agriculture || 0.0078 (Hectare )|| 0.0078|
|1 19 ||759 ||Private ||Agriculture || 0.027 (Hectare )|| 0.027|
[120 |[769 ||Private |[Agriculture || 0.0589 (Hectare )|| 0.0589)]
l121 |[770 ||Private [Agriculture || 0.0526 (Hectare )|| 0.0526|
| 122 ||771 ||Private ||Agriculture || 0.0106 (Hectare )|| 0.0106|
[123 |[772 ||Private |[Agriculture || 0.0266 (Hectare )|| 0.0266|
|124 ||8 ||Private ||Agriculture || 0.034 (Hectare )” 0.034|
|Village: Newalpada |
[125 |[180 ||Private |[Agriculture || 0.0024 (Hectare )|| 0.0024]
[126 ||181 ||Private |[Agriculture || 0.0269 (Hectare )| 0.0269)
[127 |[184/1 ||Private |[Agriculture || 0.0016 (Hectare )|| 0.0016]
128 |[184/2 ||Private |[Agriculture || 0.1426 (Hectare )|| 0.1426|
[129 1189 ||Private |[Agriculture || 0.0363 (Hectare )| 0.0363]
130 |[190 ||Private |[Agriculture || 0.0522 (Hectare )|| 0.0522]
[131 |[194/1 ||Private |[Agriculture || 0.0139 (Hectare )|| 0.0139)
132 |l195 ||Private |[Agriculture || 0.0203 (Hectare )| 0.0203]
[133 |[196 ||Private |[Agriculture || 0.0215 (Hectare )|| 0.0215]
[134 |[197 ||Private |[Agriculture || 0.0008 (Hectare )|| 0.0008|
135 198 ||Private |[Agriculture || 0.0178 (Hectare )| 0.0178]
136 |[199 ||Private |[Agriculture || 0.0076 (Hectare )|| 0.0076]
|Village: Khutal Banglow |
137 385 Government I:;‘i'cul e 0.0906 (Hectare ) 0.0906
138 386 Government igﬁ;ul e 0.091 (Hectare ) 0.091
139 387 Government I:;;’i'culmre 0.0265 (Hectare ) 0.0265
[140 [393 ||Private |[Agriculture || 0.0324 (Hectare )|| 0.0324]
[141 |[394 ||Private |[Agriculture || 0.0025 (Hectare )|| 0.0025|
[142 |l64/1 ||Private |Agriculture || 0.005 (Hectare )| 0.005|
|143 ||64/2 ||Private ||Agriculture || 0.001 (Hectare )” 0.001|
[Village: Umbroli |
144 |10 ||Private Agriculture || 0.0057 (Hectare )|| 0.0057|
[145 |[147 ||Government  |[Padit || 0.001 (Hectare )| 0.001|
146 |l158 ||Private |Agriculture || 0.0034 (Hectare )|| 0.0034|
[147 ||160 ||Private ||Agriculture || 0.01 (Hectare )| 0.01|
148 |[164 ||Private |[Agriculture || 0.0311 (Hectare )|| 0.0311]
149 |[166 ||Private |[Agriculture || 0.0486 (Hectare )|| 0.0486|
150 167 ||Private |Agriculture || 0.0302 (Hectare )| 0.0302]
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151 l|168 ||Private [Agriculture || 0.0071 (Hectare )| 0.0071]
|152 ||169 ||Private ||Agriculture || 0.005 (Hectare )|| 0.005|
153 |l205 ||Private |[Agriculture || 0.013 (Hectare )| 0.013]
154 |l208 ||Private l|Agriculture || 0.009 (Hectare )| 0.009|
|155 ||209 ||Private ||Agriculture || 0.0125 (Hectare )|| 0.0125|
[156 [l21 ||Private |[Agriculture || 0.0128 (Hectare )|| 0.0128]
157 |l210 ||Private [Agriculture || 0.0105 (Hectare )|| 0.0105|
|158 ||214 ||Private ||Agriculture || 0.0019 (Hectare )|| 0.0019|
|159 “216 ||Private ||Agriculture ” 0.004 (Hectare )” 0.004|
|160 “24 ||Private ||Agriculture ” 0.0126 (Hectare )” 0.0126|
l161 ||80/1 Pai ||Private ||Agriculture || 0.001 (Hectare )| 0.001]
[162 |I82 ||Private |[Agriculture || 0.001 (Hectare )| 0.001]
l163 1183 ||Private |[Agriculture || 0.0176 (Hectare )| 0.0176)
164 |[84 ||Private |[Agriculture || 0.0144 (Hectare )|| 0.0144]
165 |[85 ||Private |[Agriculture || 0.0219 (Hectare )|| 0.0219]
l166 |89 ||Private |[Agriculture || 0.0089 (Hectare )| 0.0089)
[167 |[90 ||Private |[Agriculture || 0.0101 (Hectare )|| 0.0101]
168 |93 ||Private |[Agriculture || 0.0057 (Hectare )|| 0.0057|
[169 |95 ||Private |[Agriculture || 0.0022 (Hectare )| 0.0022]
[170 |96 ||Private |[Agriculture || 0.0165 (Hectare )|| 0.0165|
| Total|| 3.5275|
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